
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL 
BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 427 OF 2025 

 

IN THE MATTER OF:  

AMEEL KHAN 

....APPLICANT  

VERSUS  

STATE OF U.P. & ORS.  

.....RESOPONDENT (S) 

 

INDEX 

S. NO. PARTICULARS PAGE NO. 
1.  Reply Affidavit of District Magistrate Saharanpur 

in compliance of the Order dated 26.08.2025 passed 
by this Hon’ble Tribunal 

 

2.  Annexure R-1: -  
A copy of the Service Report  

 

 

FILED BY: -  

 

 

(ANKIT VERMA)  

STANDING COUNSEL FOR STATE OF U.P.  

A-15 FF, NIZAMUDDIN EAST NEW DELHI-110013.  

MOB :- 09990804440 ankit.scngtup@gmail.com  

DATED: - 11.11.2025 
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